NATIONAL COMPANY LAW TRIBUNAL
. BENGALURU BENCH
BENGALURU

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU HELD ON  07.02.2017.

PRESENT: SHRI RATAKONDA MURALI, MEMBER (J) AND

DR. ASHOK KUMAR MISHRA, MEMBER (T)

APPLICATION NUMBER : CP 19/10

PETITION NUMBER : TP 20/16

NAME OF THE PETITIONER (S) : RAMENDRA APPAIAH

NAME OF THE RESPONDENT (S) : ZUSSAMEN PVT. LTD. & 10 OTHERS

UNDER SECTION : 397/398
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L. T)ﬁ\m\q&ﬁ M. P- Fo VY (PJ

Toe Poovnqu € Co.
HESR 30N

ORIER

Covansel fey pe (lpner o /m-{;fﬂf - None oypeatel £
X%PC"#M&(‘&?@ - Leengel f‘”’ Pellioner & Livecled € Sewe nolice

on The Rebpordenls afler C.n//fc-f_y fron /A Kg«w‘f}y.
Pesled te 2-7-03-20/7 - P
"
</ ‘
TN

I entec( 7) fiude (D



